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Counsel / Authorised Representative appeared through video conference: 
 

1. Mr. Sourav Jain, Advocate   ] For Liquidator 
2. Ms. Beena Jajodia, Liquidator   ] 
 

O R D E R 
 
1. Ld. Counsel for the Liquidator present. The Liquidator present in person 

2. IA/500(KB)2021  

 (a) This is an application filed by the Liquidator for extension of the liquidation period by 

a further period of six months w.e.f. 13/05/2021 for completion of the liquidation process. This is a 

matter where this Adjudicating Authority had initiated CIRP against the Corporate Debtor vide order 

dated 11/12/2018. Liquidation order was passed on 05/09/2019.  

 (b) It has been submitted by the Ld. Counsel for the Liquidator that initially the liquidation 

period came to an end on 04/09/2020. However, after granting exclusion of 249 days by this 

Adjudicating Authority due to COVID-19 pandemic vide order dated 07/01/2021, the liquidation 

period came to an end on 13/05/2021.  

 (c) We have perused the application and the documents attached therewith. We are 

satisfied that the prayer made in the IA should be allowed. Therefore, extension of liquidation process 

as prayed for is granted. Accordingly, the Liquidator shall complete the process and file necessary 

application for dissolution of the Corporate Debtor before the expiry of the extended time, i.e., 

13/11/2021. 



 (d) IA/500(KB)2021 shall stand disposed of accordingly. 

 2. List the matter for periodical report on 21/10/2021. 

 

 
(Harish Chander Suri)        (Rajasekhar V.K.) 
Member (Technical)        Member (Judicial) 
 
 
hb. 
 
 


